283

BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL
- BENCH, NEW DELHI

Original Application No 614 / 2022

In the Matter of:-

Rasesh B Vissanji and Ors. --- Applicant

Vs.

State of Uttarakhand --- Respondents

NDOH: 12.08.2024

Index

SL. No.

Particulars

Pg.
No.

Additional status report by way of affidavit on behalf of the

Public Works Department, Uttarakhand in compliance with
directions passed by the Hon'ble NGT vide its order dated

02.05.2024.

Annexure A:
Letter by PWD to the District Magistrate.

Annexure B:
The land allotment letter by the District Magistrate.

Annexure C:
Joint Inspection Report dated 26.07.2024

Annexure D:
Letter from the Public Works Department to the District

Magistrate requesting adjustment of land allocation for

compensatory tree plantation,

2y —




284

Annexure E:

6 Receipt of the online proposal submitted to the Divisional

Forest Officer, Almora Forest Division, on 08.08.2024.

/@r& Filed By
"

DEEPAK BORA
Counsel for the State of Uttarakhand

17, New Lawyers Chambers,
Setalvad Block,

Supreme Court of India
New Delhi-110001

Mobile No. 9971578987




' 285

BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL

BENCH, NEW DELHI

Original Application No 614 / 2022

> & | In the Matter of:-
= | Rasesh B Vissanji and Ors. --- Applicant
Vs.

¥ State of Uttarakhand --- Respondents

STATUS REPORT BY WAY OF AFFIDAVIT ON BEHALF OF THE
" PUBLIC WORKS DEPARTMENT, UTTARAKHAND IN
COMPLIANCE OF DIRECTIONS PASSED BY THE HON'BLE
NATIONAL GREEN TRIBUNAL VIDE ITS ORDER DATED
02.05.2024

I, VIBHOR GUPTA S/O SHRI RAMESH KUMAR GUPTA aged

about 34 years, presently posted as Executive Engineer

Construction Division Public Works Department, Almora,

o Uttarakhand, do hereby solemnly affirm on oath and state as
under:

1. That in my above-mentioned official capacity, I am

_ - ’T}j‘\{c\quainted with the facts and circumstances of the present
’Pi" ter, and I am fully competent to file a present Response




NOTARY

H Q- Almora (UK)
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by way of an Affidavit on behalf of the Public Works
Departmént.

That this Additional Status Report is submitted in
continuation of the previously filed status report, the
contents of which are not reiterated herein for the sake of
brevity.
That the undersigned vide office letter No. 2071/3C dated
20.07.2024, made a request to the District Magistrate for the
allocation of land for compensation tree plantation. The land,
as allotted by the District Magistrate vide his letter No. O-
5934/ 26}—FC /2023-24 dated 25.06.2024, shall be designated
in lieu of the Artola-Jageshwar-Naini Seraghat Motor Road.
The specified motor road stretches from Chitai Pant Tirahe of
Almora-Ghat Motor Road (beyond Haridatt Petshali Inter
College) to Petshal, covering an area of 3.58 hectares.
Additionally, from 18 km of Almora-Baijnath-Gwaldam-
Karnprayag Motor Road, extending from Ram Mandir to
Gunkande Tok, an area of 1.44 hectares is involved in the
land allocation request. The copies of the said letters have
been annexed herewith and are marked as Annexures A and
B respectively.
That, the District Magistrate's office was directed to evaluate
the suitability of the previously allotted land and to request
the adjustment of suitable land accordingly. Subsequently,
during a joint inspection conducted by the Forest
epartment, Revenue Department, and Public Works

ment on 26.07.2024, certain portions of land were

4
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deemed suitable. A c%ér?of the said inspection report has

been annexed herewith and is marked as Annexure C.

That the undersigned, vide office letter No. 2259 /3C dated

01.08.2024, once again made a request to the District

Magistrate, Almora, for the adjustment of land allocation for
compensatory tree plantation. In response to this request, the
District Magistrate, Almora, vide his letter No.

6973 /Chhabbis-7/2023-24 dated 05.08.2024, allocated civil
land in Field No. 1586M and 1729M, falling under Category
9 (3) E of road in District Almora, Tehsil Bhikiyasain, Village
Saskhet, for the purpose of compensatory tree plantation.
That, a copy of the said letter has been annexed herewith and
is marked as Annexure D.

That, following the allocation of land, all necessary forms for
compensatory tree plantation were duly prepared and signed
by the Forest Range Officer, Sub-District Officer, and
Divisional Forest Officer. After addressing the objections
raised by the Chief Forest Conservator and Nodal Officer,
Forest Conservator, Indira Nagar Forest Colony,
Uttarakhand, Dehradun, the proposal for the transfer of
forest land was reconstituted and submitted. That, this
proposal was subsequently sent online to the Divisional
Forest Officer, Almora Forest Division, Almora, on

08.08.2024. A copy of the said acknowledgement has been

annexed herewith and is marked as Annexure E.
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necessary working permission from the Divisional Forest
Officer.

8. That the present response by way of an Affidavit in
compliance with the direction passed by this Hon’ble
Tribunal is being filed for the kind perusal of this Hon’ble
Tribunal.

DEPONENT

NOTARY

H Q- Aimora (UK)
Reg. No-29(02)2017
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VERIFICATION

I, the deponent above named, do hereby verify and say that the
contents of my above report by way of the affidavit are true and
correct to my knowledge based on the record, no part of it is false,

and nothing material has been concealed therefrom. The legal

submissions are further true as per legal advice received and

believed to be true and correct.

A -
Verified by me at Almora, Uttarakhand, on this 2"’ day of August
2024.

Csri™ied that Sri/Smt...\/.i.bhar...Cnu[rh

the deponent identified by. ST tka >k Khslia ,
gworned & verified the contents of (s.x.0%) DEPONENT

\ ﬂﬁsﬁ%%agit 8- H§%\PM '

"tjion ................................. VIBHOR GUPTA
I C ekhar Kapkoti Executive Engineer,
£ Notary .

H. Q. - ALMORA (U.K)) Construction Division,

Reg. No-29(02) 2017 .
Public Works Department,

Almora, Uttarakhand,

7 Filed By

DEEPAK BORA

Counsel for the State of Uttarakhand
17, New Lawyers Chambers,
Setalvad Block,

Supreme Court of India

Bﬂ*—' New Delhi-110001

Mobile No. 9971578987
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Delete Spam

Write mait Back Reply Reply All Forward Move mail

Application Submission - Acknowledgment
From: monitoring-ec <monitoring-ec@nicin> on Thu, 08 Aug 2024 11:33:27  Add i address boak

Bulk
Sk To: You | See Details
Sert
Government of India
Trash Ministry of Environment Forest and Climate
Change
Drafts Centralized Processing Centre - Green
Add 2 new folder L [ Acknowledgement
‘ou have mssluny submiilled your application detailed below:
Address Book } Propsal For FormeA {Part.l): Diversion of Forest Land
i) Proposal No. FPMWOTHERSI48ﬁ17312024
U gt & arrfa sreirgrare e wnf & Rad
Calendar iij Name of the Project ut R Q @i Jourell de wrew A o) Yewm
% Swfess a1 Prafor @ 5.650 fHio)
& 2024 Rediff com India Limited. v) Name of the User Agency CONSTRUCTION DIVISION PWD ALMORA
Dasdamer]&iue;?dcy ] T8C ) Forest Land Proposed for Diversion 1.79 Ha.
i} Shape of Project Linear
Vi) Proposal Applied for Form-A (Part-I}: Diversion of Forest Land
ijApproval Granting Authority State Secretary (SS)
) Location of Project ALMORA - UTTARAKHAND
Category of Proposal OTHERS
) Status of Application EDS_RAISED

proposal will be examined by the DFO on its merils. You will be intimated about the
development while processing your case through email or SMS alert.

Address: CPC Green,Ministry of Environment, Forest and Climate

Chonna Indira Daruavarasn

wfagw,

/D,{esb fexior wex, WYefaofie

ssnlyr




